FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

HOLY HEIGHTS INFRASTRUCTURES PRIVATE LIMITED
OPERATING IN REAL ESTATE BUSINESS AT 198/1 RAJPUR ROAD
DHAKPATTI DEHRADUN, UTTARAKHAND-248001, INDIA

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along Holy Heights Infrastructures Private Limited
with PAN/ CIN/ LLP No. PAN:AADCH7440M
CIN:U70102UR2015PTC001790
2. | Address of the registered office 198/1 Rajpur Road Dhakpatti, Dehradun,
Uttarakhand-248001, India
URL of website https://holyheights.in/
4. | Details of place where majority of fixed 198/1 Rajpur Road Dhakpatti, Dehradun,
assets are located Uttarakhand-248001, India

5. | Installed capacity of main products/ services | Corporate Debtor is engaged in real estate project having
site at 198/1, Rajpur Road, Dhakpatti, Dehradun,
Uttarakhand-248001, India and Corporate Debtor is an allottee

with 58,318 square feet area having 36 Flats in that project

6. | Quantity and value of main products/ As per the Financial Statement for the Financial Year ended
services sold in last financial year 31.03.2023 provided by the Corporate Debtor, Turnover of
Corporate Debtor was NIL
7. | Number of employees/ workmen NIL as on Insolvency Commencement Date (As per the

information provided by the Suspended Board of Directors)§
8. | Further details including last available financial | Al the details are available at the address:Office No 908,

statements (with schedules) of two years, D Mall, Netaji Subhash Place,Pitampura,Delhi-110034
lsts of creditors, relevant dates for subsequent | and can be sought by sending email
events of the process are available at; at cirp.hhipl@gmail.com and mark cc to

9. | Eligibility for resolution applicants under Details are available at the address:Office No 908,
section 25(2)(h) of the Code is available at: | D Mall Netaji Subhash Place,Pitampura,
Delhi-110034 and can be sought by sending email
at cirp.hhipl@gmail.com and mark

cc to manojjain264@gmail.com

10/ Last date for receipt of expression of interest | 10" June, 2023
11 Date of issue of provisional list of 20" June, 2023
prospective resolution applicants

12.| Last date for submission of 25" June, 2023
objections to provisional list

13.|Process email id to submit EOI cirp.hhipl@gmail.com

Date:24.05.2023 Sd
Place:New Delhi Manoj Kumar
Resolution Professional, Holy Heights Infrastructures Private Limited

IP Registration Number: IBBI/IPA-001/IP-P-01653/2019-2020/12535

(Authorization for Assignment valid till 29/11/2023)

Regd Address: C-0305 ATS Advantage, Indirapuram Ghaziabad (UP)-201014

Comm. Address: Osrik Resolution Private Limited, 908, D-Mall

Netaji Subhash Place Pitampura, Delhi-110034

Email 1d:manojjain264@gmail.com; cirp.hhipl@gmail.com

Geetha ads Ramakrishna 9032242118, 9440403689
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FINANCIAL EXPRESS

FRIDAY, MAY 26, 2023

Form No. INC-26
NOTICE

BEFORE THE CENTRAL GOVERNMENT REGIONAL DIRECTOR
NORTHERN REGION, DELHI
IN THE MATTER OF SECTION 13(4) OF THE COMPANIES ACT, 2013
AND RULE 30 OF THE COMPANIES (INCORPORATION) RULES, 2014

AND

IN THE MATTER OF AVES SHOPPING NETWORK PRIVATE
LIMITED (PETITIONER / APPLICANT COMPANY) HAVING ITS
REGISTERED OFFICE AT PNB-012 PINNACLE, DLF PHASE V,

GURGAON, HARYANA-122009

Notice is hereby given to the General Public that the company proposes to
make application to the Central Government Regional Director under section
13 of the Companies Act, 2013 seeking confirmation of alteration of the
Memorandum of Association of the Company in terms of the special resolution
passed at the Extra-Ordinary General Meeting held on 22nd May,2023 to
enable the company to change its Registered Office from "Delhi," to "Pune,
in the State of Maharashtra."

Any person whose interest is likely to be affected by the proposed change of
the registered office of the company may deliver either on the MCA21 portal
(www.mca.gov.in) by filing investor complaint form or cause to be delivered
or send by registered post of his/her objections supported by an affidavit stating
the nature of his/her interest and grounds of opposition to the Regional Director
at the address: Regional Director, Western Region at B-2 Wing, 2nd Floor,
Paryavaran Bhawan, CGO Complex, New Delhi-110003 within fourteen days
from the date of publication of this notice with the copy of the Petitioner/
Applicant Company at its registered office at the address mentioned below:

AVES SHOPPING NETWORK PRIVATE LIMITED
Address: PNB -012 Pinnacle, DLF Phase V, Gurgaon, Haryana-122009

For and on behalf of the Board of

AVES SHOPPING NETWORK PRIVATE LIMITED
Sd/-

Disha Narendra Sanghvi

Director

DIN: 06788323

Date: 25.05.2023
Place: Mumbai

5. E. RAILWAY - TENDER

E-HIT Mo.: ST-RNC-504-MROC -Holstand,
Dated; 24052023, For and on behalf of
the Prasidant of India, Sr. Divisional Signal
& Telecom Engineer, Soulth Easlerns
Raibway, Ranchi Invites Open E-tender for
the fallowing works, Name of the work:
(1) Execution of S&T warks in connection
with Lpgradation of EI from Warm Standby
io Hot Standby Configuration along with
Dual VDU in BMC division at MUJR] & GAG
stalions as per approved Signalling
In1¢r|::-|:b::ng Flan [SII’-"] 1] Executan af
S&T works in connection with Remaval of
two diemond points & crossings in Muri
vard to raise speed as per approved
Signalling Intarlocking Plam [SIP}. This
includes all oubdoor works and indoor works
incluciing Alterationidadilication m Exisling
Electronic Inlerocking System of Mur
station as per approved Sigaalling
Interiocking Plan (SIP). Advertised Value:
T 6,777,609 760.01. EMD: ¥ 4 38 900. Cost
of Tender Document: Mil. Date & Time
for closing of e-Tender: 19.06.2023 at
11.00 Hrs. Bidding start date: 05.06.2023
Weabsite particulars and details:
www. ireps. gov.in for works tender
(PR-2D4)

B

Bank of Baroda
0 = I

Mob.

Security Interest Act, 2002

of section 13 of the security interest {Enforcement) Rules 2002

{he Dutstanding Amount and inferest thereon and charges

Moida Sector 6 Branch :
aﬂi Rﬂlﬁ m Administrative Block, Sector 6, Noida,
(Gautam Budh Nagar) U.R-201301
: 8929163250
E-mail: Vjnoss@bankofbaroda.com

DEMAND
NOTICE

W AT BIRLA
“'"-[AFIT.&L

— 362266 Branch Offlce- G Corporation Tech Park
Kasarvadavali, Ghodbunder Road, Thane -400607 (MH)

Notice U/S 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of

Whereas the undersigned being the Authorised officer of Bank of Baroda issued Demand Notices 'S 13(2) of SARFAESI
ACT 2002 fo the borowers and Guarantors herein below mentioned, Consequent upon the dispatch of such Mofices through
Post and retumed back undeliverad from the borrowers/Guarantors addresses. Through this publication they are hereby
called upon to repay the amount within 30 days from this date of Publication of said nolice failing which the bank will take the
possession of the movable property and will sell it through the process in exercise of powers conferred under sub-saction (4)

The borrowersiguaraniors in paricular and the public in general are heraby CALTIONED not to deal with the movable
property and any deafing with the movabde property mentioned below will be subject to the charge of the Bank of Baroda for

POSSESSION NOTICE(for Immovable Property)
Whereas the undersigned being the authorized officer of Aditya Birla Housing|
Finance Limited under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers con-
ferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement
Rules, 2002 issued a Demand notice Dated 29.11.2022 calling upon the
borrowersNARESH KUMAR SINGAL, KUSUM SINGAL, M/S KSC KRISHNA STEEL
PRIVATE LIMITED, M/S NARESH SINGHAL & SONS (HUF) to repay the amount
mentioned in the notice being INR 2,36,95,515/- (Rupees Two Crore Thirty Six
Lakh Ninety Five Thousand Five Hundred Fifteen Only) within 60 days from the date

of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the

Sl Name & address of the Borrower/ Outstanding Brief Description of
No Guarantor! Date of Demand Notice Balance Vehicle
1 | Mr. Manish Kumar Awasthi Slo Kamal Kishor Rs.8,74 503 Hypothecation of Maruti XLG Smart
Awasthi (Through Lagal Heirs Mrs Roshni Awasthi) + unapplied Hybrid Zeta Vehicle Ho-
(1200, Ground Floor, New Ashok Magar, Delhi- 110096 | interest + other | DLICCV2345 in the name of
Date of Demand; 27-04-2023 bank dues Mr.Manish Kumar Awasthi

borrowers and the public in general that the undersigned has taken Possession of the
property described herein below in exercise of the powers conferred on him/her under
Section 13(4) of the said act read with rul8 the Security Interest (Enforcement) Rules
2002 on this 23rd Day of May of the year 2023.

The borrowers in particular and the public in general is hereby cautioned not to deal with

Date : 25-05-2023, Place : Moida

Authorized Officer, Bank of Baroda

the property and any dealings with the property will be subject to the charge of the

E-AUCTION SALE NOTICE
Under IBC, 2016 read with IBBI [Liquidation Process) Regulations, 2016

M/S BEE KAY PRECISION INDIA PVT. LTD. (IN LIQUIDATION)
CIN: U27104UP2006PTC031518

Liquidator of Mis Bee Kay Pracision India Pvt. Ltd. heraby invites, Eligible Bidder(s) for
participation in E-auction Sale of the COMPANY AS A GOING CONCERN on °As is Where
is, Whatever There is and Without Recourse’ basis as per the schadule listed herein and
as per the detailed ferms, conditions & process listed in E-Auction Process Memorandum
which can be downloaded from hittp:/incitauction.auctontiges.net

| HE R ik
h’:’f. Description of Assets Eﬁﬁ;:e EMD ! ":ﬁm"hl
1.§E'I:I'HF'AH‘F AS A GOING CONCERN having i) 4 T, :J
| Factory Premisas at Kanpur - (Land & Building) |5 .86 11 960/~58.61. 1% 3 00.000/-

{drea: BOEOG Sq, ML al O30, UPSIDC, Industrial
tarea, Panki Site-Y. Kangpur; il) Factory Premises at
{ Kanpur - (Land & Buiding) Area: 783 5q. ML, at
|F-42, UPSIDC, Industrial area, Panki Site-V,
{ Kanpur, fil} Warehouse Premises at Lucknow -

|Lan|:| & Building) Area: BOD Sg. ML at G-25,
| UPSIDG, Industrial Area, Chinhat. Lucknow, along
{with Plant & Machinery & Inventary at aforesaid
{ premises & along with a8 the Financial & Current
.fl.s-setsc l.h'E-' = company asagulng CONCEI.

E-Auction Schedule
Last Date/ Time for submission of Bid Documents: 10th June, 2023 (Saturday)
Last date for submission of Earnest Money Deposit (EMD): 23rd June, 2023 (Friday)
E-Auction Date: 30th June, 2023 (Friday) from 11 AM to 4 PM
(with unlimitad extension of 5 mins)

EMD to be deposited theough MEFT/RTGS in the Liquidation Account of the Company, in
Account No. 00610200001058, Bank of Baroda, Birhana Road, Branch, Kanpur, Uttar
Pradesh [IFSC. BARBOBIRHAM) or by way of demand draft in favour of “Mis Bee Kay
Precision India Pvt. Ltd. - (Lindsr Liquidation)” drawn on any Nationalsed or Scheduled Bank
It is advised to refer to E-Aucton Process Memorandum and submit complele Bid Documeants
thraugh e-mad as well as in hard copy o the liqudatar en o befona the kst date of bid submession
as above. Contact person on behall of E-Auction Agency (Aucban Tgerk: Mr. Pravesn Thevar
{Team E-Auction) Email id - praveen thevar@auctiontiger.nel, Mob. No+37 Or22T73828 -
(706813884 1/55/51, 079-6B13 5300
Contact Detalls Liguidator: CA. Pawan K Goel (Liquidaioe] Mis Bee Kay Precision Indla Pyt
Lid. (In Liguidation) Regn. Ma.: [IBBYIPA-001/IPPO0203 20471810392 Email:
ppewankgoelfgmail.com, Mob No. +81 9810195084, 8821770733,
Regd, Add: 2068 And 207, Jagdamba Tower Commercial Complax, 13, Preet Vinar, Dalh-1100%2

Correzpondence Address -1: C-11, lind Floor, RDC Rajnagar Ghaziabad LLP-201001
Date: 25052023 Correspondence Address 2 419, Compelent House, Middhe Circls, F-14,
Place: Dalhi Carmaght Place, New Delhi <11 0001

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
HOLY HEIGHTS INFRASTRUCTURES PRIVATE LIMITED
OPERATING IN REAL ESTATE BUSINESS AT 198/1 RAJPUR ROAD
DHAKPATTI DEHRADUN, UTTARAKHAND-248001, INDIA

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. | Name of the corporate debtor along Holy Heights Infrastructures Private Limited
with PAN/ CIN/ LLP No. PAN:AADCH7440M
CIN:U70102UR2015PTC001790

198/1 Rajpur Road Dhakpatti, Dehradun,
Uttarakhand-248001, India

2. | Address of the registered office

3. | URL of website https://holyheights.in/

4. | Details of place where majority of fixed
assets are located

198/1 Rajpur Road Dhakpatti, Dehradun,
Uttarakhand-248001, India

Corporate Debtor is engaged in real estate project having

site at 198/1, Rajpur Road, Dhakpatti, Dehradun,
Uttarakhand-248001, India and Corporate Debtor is an allottee
with 58,318 square feet area having 36 Flats in that project

5. | Installed capacity of main products/ services

As per the Financial Statement for the Financial Year ended
31.03.2023 provided by the Corporate Debtor, Turnover of
Corporate Debtor was NIL

6. | Quantity and value of main products/
services sold in last financial year

7. | Number of employees/ workmen NIL as on Insolvency Commencement Date (As per the

information provided by the Suspended Board of Directors

All the details are available at the address:Office No 908
D Mall,Netaji Subhash Place,Pitampura,Delhi-110034
and can be sought by sending email

at cirp.hhipl@gmail.com and mark cc to

manojjain264@gmail.com

8. | Further details including last available financial
statements (with schedules) of two years,

lists of creditors, relevant dates for subsequent
events of the process are available at;

Details are available at the address:Office No 908,
D Mall,Netaji Subhash Place,Pitampura,
Delhi-110034 and can be sought by sending email
at cirp.hhipl@gmail.com and mark

cc to manojjain264@gmail.com

9. Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

10/ Last date for receipt of expression of interest | 10" June, 2023

11| Date of issue of provisional list of
prospective resolution applicants

20" June, 2023

12.| Last date for submission of 25" June, 2023

objections to provisional list

13.| Process email id to submit EOI cirp.hhipl@gmail.com

Date:24.05.2023 Sd
Place:New Delhi Manoj Kumar
Resolution Professional, Holy Heights Infrastructures Private Limited

Form No. INC-26
|Pursuant to rube 30 the Companies
{Incorporafion] Rules, 2014)
Advartiseiment tof change of regelered pMee af the
Gonmparry ram one slale o anofhe
Bafore the Cantrad Governmant (Regional
Directory, Mortharn Ragion
B-2'Wing, 2nd Foor, M4, Deendayal fnbyodaya Bhasan
2nd Floor, TGO Comples:, Mew Del - 110003
Iy e rnater of gob-saction [4) of Secian 130l Compsanses
ok 2013 and clauze {a) of sub-rde {5 of Fule 30 of e
Ciornpanies [ Incomoralion] Slukes, 204
D
In tha matier of POSEIDGN PRIVATE LIMITED (CIN:
- LTSRS DL 1 S95PT G086 501 ) hawing = regpisiamsd offica
al 1604 DDA FLATS SHARFUR AT HEW DELHI
- 110044 oo dpplicang

Hosoe is hanaby gren b2 the Genersl Public that thea
{ompany propoess fomake application bodha Ragicnal
[iraclar, Marlhern Raegion, Mew Delki {Cenlral
Gowernmend] under seclion 13 of tha Companies At
2013 senking confirmalian of allaralion of tha
Memcrandum al Assoaaion of Ihe Company in lenms
Al thee gpecd rasolulion passed al 1ha Exlra-ordinary
{Saneral Mesfing held on Wednesday, the 2£00 day ol
May, 2003 1o enable the Company Bl anfe <
Fegisterad Office fom e "Wational Capital Territary
of Delhi® 1o the “Sate of Rajasthan®,
fary prsan whase interes! 5 likaly obe afecind by e
propasid chanoaal Lhe regisonsd ctios ol Lhe Company
may daliver eithar an the MCA-Z1 porial
[wheew mca g ost inj by filing investor complaint fom
O Sl o b dedverad of send by regislered poesl of Fg
her objeclone sipportisd by an affidet stating T netuns
af husther inbanast and grounds of oppozition o tha
Fegiongl Diresclor af the addrezs B-2Wing, 2nd Fleor,
Pt Deandayal Antyodaya Bhawan, 2rd Floor, CGO
Complex, New Delhl - 116003 within foutaan (74)
daye of thia date of publicaticn of thie nolica with a copy
n fha applicani fompany atits registansd ofica # tha
addrese manfiored balow:
Address: 150-4 [.0UA Flate Shahpur et Mew Delbi-
0
Far Possidon Private Limied
Edi-
M. Ehanwar Lal Gupta
Désactar
DM 11013633

Place: Mew Dalki
[Drabe: 2505 2023

AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)
Regd. Office :- 18-A, Dhuleswar Garden, Ajmer Road, Jaipur-302001, {CIN ; L3G3T1RJ1996PLCOT1361)
APPEMDIX IV [SEE RULE &(1) POSSESSION NOTICE]

Whereas, The undersigned being the Authorized Cfficer of the AU Small Finance
Bank Limited (A Scheduled Commerclal Bank) under the “Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002
(54 of 2002} and in exercise of Powers conferred under Section 13{12] read with [rule
3] of the Security Interast (Enforcement] Rules, 2002, issued demand notice dated
13-Feb-23 Calling upon the Borrower Ankit Sahlot (Borrower], Devendra Kumar [Co-
Borrower), Smit.Rekha Mathu Singh [Co-Borrower), Arun Chaudhary [Co-Borrower)

[Loan Account Mo, - LO9001060127421434) to repay the amount mentioned in the
natice being B, 1570177/ - (Rs. Fifteen Lac Seventy Thousand One Hundred Seventy-
Seven Bnly) within &0 days from the date of receipt of the said notice.

The borrower/ mortgagor having failed to repay the amount, notice is hereby given to
the borrower! mortgagor and the public in general that the undersigned has taken
possession of the proparty described herein below in exercise of powers conferred on
hirafher under Sub-dectian 1) of 2echan 13 of Act read with Rule B of the Security
Interest Enforcement Rules, 2002 an this the 22 Day of May of the Year 2023,

The borrower co-borrower mortgagor in particular and the pubdic in general is hereby
cautianed not ta desd with the praperty and any deslings with the praperty will b subject
to the charge of the AL Small Finance Bank Lirnited [A Scheduled Commercial Bank) for an
amount of Rs. 1570177/« (Rs. Fifteen Lac Seventy Thousand One Hundred Seventy-Saven
Oy} a5 on 10-Feb-23 and interast and expenses thereon untl full paymsent,

The borrower's attention is invited to provisions of sub section (8] of section 13 of the
Act, imrespect of time available, to redeem the secured assots,

DESCRIPTION OF IMMOVABLE PROPERTIES

All that part and parcel of :l;"jidr,'rlli;lll."-;,:nm mergial property Landy E’.uill;ling.." Btructure
and fixtures Property Situated At-Khasra Mo- 219, Vill- Nangla Firoj Mohanpur,
Pargana- lalalabad, Teh. & Dist- Ghaziakad, Uttar Pradesh, Admeasurlng 211 Sqyds
Crawmved Mirs. REKHA
East : HAD Ashlsh;,

Morth : HYQ Gulveer,

Whast : H/O Rajender,
South : Rasta Sd-

Authorised Officer
A Small Fimance Bank Limited

Date : 22-May-23
Place : UTTAR PRADESH

| In the matter of the Companies Act, 2013, section

Wiz Shree Venkateshwar Flour Mills Limitad

|ragisterad aoffica at the address maniionad
| below
|

i Place | Dalhi

“FORM NO. INC-Z25A™
Advertisament to be published in the
newspaper for conversion of public

company Inte & private company
Belore hi Regicnal Director, Minisirg of
Corparate Allaes, Narlh Region

14 of Companies Acl, 2003 and rule 41 of the
Campanies {Ihcorparabion} Rules, 2014
ARD
In the matter of

hawing s reqistered office at 1506, Hermdunt
Towar, B8, Nehru Place, New Dalhi-110015,
Modice is heraby givan to the general pubbc thet
the company intending 1o make an application
to the Central Gowemment under secton 14 of
tha Companies Acl 2013 read wilh alaresaid
rides and is desiraus of convarting into a privats
limited company in ferms of the special resoluion
passed 2l the Exira Ordinary Genaral Meeting
hedd on 22052023 o anable the company Lo
give affact for such conversion

Ay person whase mlerest i kely 1o be afected
by the proposed status of the company may delivar
ar cause o ba deliverad or sand by registared

ast of his objpctons supparled by an affidavit
stating the nature of his Interesl and grourds ol
oppesiion 1o the concemed Regional Deectar
B-2 Wing, 2nd Flacr, Paryavaran Bhawan, CGO
Complez, Mew Dedfhi - 110003, wﬂl‘-:u fourtesn
days from the date of publicatian of this natice
with @ copy L the apphcanl company al its

1506, Hemkunt Tower, 98, Nehru Place,
Niew Delhi-110011
Far and on behalf of
Fhree Venkaeshwar Flour Mills Limg;ld

Dharmendra Jain
Director
DIN : 01044356

Dated : 26.05.2023

Aditya Birla Housing Finance Limited for an amount INR 2,36,95,515/- (Rupees|
Two Crore Thirty Six Lakh Ninety Five Thousand Five Hundred Fifteen Only) and
interest thereon. Borrowers attention is invited to the provisions of sub-section 8 of
Section 13 of the act, in respect of time available, to redeem the secured assets.
Description of the Inmovable Property
All That Piece And Parcel Of Flat No. 2002, On 20th Floor, Of The Building No. 113
Admeasuring 126.964 Sq. Mtrs. Carpet Which Is Equivalent To 1366.63 Sq. Ft., Carpet
Known As “Amanda B’ In The “Hiranandani Meadows” Standing On The Property|
Bearing Gut No. 43, Hissa No. 1, 2, Gut No. 45, Gut No. 47, Hissa No. 1 (Pt.), Gut No
52, Hissa 7 To 14, Gut No. 56 Hissa No. 6 (Pt.) Situated At Village Chitalsar, Manpadg
And Survey No. 166, Hissa No. 1-A (Pt.), Survey No. 166, Hissa No. 1(Pt.), Survey No
342 (Pt.) Of Village Majiwade, Glady Alwares Road, Off. Pokhran Road No. 2, Thane
(W), Within The Limit Of The Thane Municipal Corporation And Within The Registration
District And Sub-District Of Thane, Maharashtra.
Date: 23705/2023
Place: Thane

Authorised Officel
Aditya Birla Housing Finance Limited

"IMPORTANT"

copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

HERCRCSE) a Indian Bank

ALLAHABAD |

Branch: Stressed Asset Management Branch,
2nd Floor, Deshana Chamber, Ushmanpura,
Ahmedabad-380014, M.: 8478937847
E-mail: armbahmedabad@indianbank.co.in

E-AUCTION

SALE NOTICE

 PUBLICNOTICE |

BEFORE THE CENTRAL GOVERNMENT,
REGISTRAR OF COMPANIES,
DELHI & HARYANA
Advertisement for change of Registered Office
of the LLP from one State to another
In the matter of sub-section (3) of Section 13
of Limited Liability Partnership Act, 2008 and
rule 17 of the Limited Liability Partnership
Rules, 2009
AND
In the matter of CHOUDHARY NEW
RUBBERS TECHNOLOGY LLP
(LLPIN: AAP-4808
having its Registered Office at
B-66, G/F ANAND VIHAR, DELHI-110092

........... Applicant]

Notice is hereby given to the general publici
that CHOUDHARY NEW RUBBERS
TECHNOLOGY LLP proposes to make an
application to Registrar of Companies, Delhi
& Haryana under section 13(3) of the Limited
Liability Partnership Act, 2008 seeking
permission to change its Registered office
from the "National Capital Territory off
Delhi" to the "State of Uttar Pradesh”.
Any person whose interest is likely to be
affected by the proposed change of the
registered office of the LLP may deliver eithen
on MCA-21 Portal on (www.mca.gov.in) by
filling investor complaint form or cause to be
delivered or send by registered post of his
her objections supported by an affidavit
stating the his/her interest and grounds of
oppositions to the Registrar of Companies,
Delhi & Haryana at 4th Floor, IFCI Tower, 61,
Nehru Place, New Delhi-110019 within Twenty}
One days (21) from the date of publications of
this notice with a copy to the petitioner LLP at
its Registered Office at the address men-
tioned below -

B-66, G/F ANAND VIHAR, DELHI-110092

For & On Behalf of the CHOUDHARY NEW|
RUBBERS TECHNOLOGY LLP

Sd/-

ADITYA BANSAL
(Designated Partner)
DPIN : 08468945

Date : 25.05.2023
Place: Delhi

the Security Interest (Enforcement) Rules, 2002.
Motice is hereby given fo the public in general and in particular to

Name of the Bormower(s) /

Guarantors)

(1) Shivani Convenience Foods Pwi.
Lid. (Borrower), Regd. Office:- No. 1114,
11th Floor, Hublown Yiva, Shankar Vadi,
Jogeshwari Easl, Mumbai-400060
Factory;- Plot No. 15, Export Promaotion,
Industrial Park-1, Jharmagn, Baddi, Dest

Convenience Foods Pt

Description of the Immovable Propertyfies
having type of Symbolic / Physical Possession

All that piace and parced of the keasad hold nghts on

the Land & Building construcied in the Plot No. 15 measurng
(000 5q. Mirs. situaled at EFIF Phase-1, Jharmam, Baddi,
Digtrict Solan, Himachal Pradesh in the name of Shivani

ANNEXURE-A

APPENDIX- IV-A [SEE PROVISO TO RULE 8(6)]

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of

the Borrower(s) and Guarantor(s) that the below described immavabie property morgaged/charged io the Secured Creditor, the possession of
which has been taken by the Authorised Officer of Indian Bank, Secured Creditor, will be sold on “AS IS WHERE 5™, “AS IS WHAT I5™ and “WHATEVER THERE 15" on 15.06.2023 at 11:00 A.M. to 02:00 P.M.,
for recovery of Rs. 9,76,17 243/ (Rupees Nine Crore Seventy Six Lakh Seventeen Thousand Two Hundred Forty Three only) as on 04.01.2020 (as per demand nobce dated 04.01.2020 issued Uls 13(2) of
SARFAESI Act) together with further infarest theraon and incidental expenses, costs, charges efc due to Indian Bank, Stressed Asset Management (SAM) Branch, Ahmedabad, Secured Creditor, from:-

Encumbran

: EMD Bid Incremental | Date and Time
Jeson | ReservePrice | umount | Amount | of Euction | ProPetYIDNo
Rs. 717,00,0000- |Rs. 71,70,000i-| Rs. 50,000/ 15.06.2023 at IDIB2T 7500265
(Rupees Seven (Rupees (Rupees Fifty | 11:00 AM. to
Crores Seventoen Seventy One Thousand only) 02:00 PM.
L o) Lakhs Sevenly Thousands only)
Lid. Boundaries;- East: Piol No. 14; A Y

West: Piot No. 16A; North: Drainage; South: Road - (PHYSICAL POSSESSION)

Solan, Himachal Pradesh - 174103 (2) Mr. Suresh Sohanial Goyal (Director of Shivani Convenience Foods Pvi. Lid, & Guarantor), 501, Dev Prayag Apartment, Near Terapanth Bhawan, Citylight, Surat (Gujrat) -
385007 {3) Mr. Rajesh Goyal (Dwector of Shivani Convenience Foods Pvi Lid. & Guarantor), Bungalow Na. 22529, Streel No. 15, Bhagu Road, Bathinda, Punjab-151001

ibapifin@mstcecommerce.com

and "011-41106131"

Biddars are advised 10 visil tha Wabsile (www.msicecommerce.com) of our E-Auction Sérvice Provider MSTC Lid. to participate in anling bid, For Technical Assistance Plaase call MSTC HELPDESK No. 033-
22901004 and other help line numbers available in service providers help desk. For Registration status with MSTC Lid, please contac! ibapiop@@mstcecommerce.com and for EMD status please contact

For proparty detadls and photograph of the property and auction terms and conditions please wisil: hitps:/ibapi.in and for clarifications related to this portal, please contact halp line number 18001025026

Bidders are advised to use Property ID Number mentionad above while searching for the property in the website with https ./ibapd.in and www,msicecommerce.com

Date: 25052023

Place: Ahmedabad

AUTHORISED OFFICER

CIN:

GRM OVERSEAS LIMITED

L74899DL1995PLCO064007

Regd. Off: 128, First Floor, Shiva Market Pitampura North Delhi-110034
Email Id: grmrice1@gmail.com | Website: www.grmrice.com
Ph: 011-47330330 | Fax No: 011-0180-2653673

EXTRACT OF CONSOLIDATED AND STANDALONE FINANCIAL RESULTS
FOR QUARTER ENDED 31ST MARCH, 2022

[In terms of Regulation 47(1) (b) of the SEBI (LODR) Regulations, 2015]

IP Registration Number: IBBI/IPA-001/IP-P-01653/2019-2020/12535 (Amount in Lakhs)
(Authorization for Assignment valid till 29/11/2023)
e o Addess. Os Resluton Prate Lt 90, DAl SIANDALIONE CONSOLIDATED
~ " Netaji Subhash Place Pitampura, Delhi-110034 Sr Quarter Ended Year Ended Quarter Ended Year Ended
Email Id: jjain264 il.com; cirp.hhipl il. ¥ .
it Sl R U ) No. Particulars 31.03.2023] 31.03.2022] 31.03.202331.03.2022 31.03.2023[31.03.2022 31.03.2023 | 31.03.2022
(Audited) | (Audited) | (Audited) ' (Audited) (Audited) | (Audited) | (Audited) | (Audited)
HIGH STREET FILATEX LTD 1| Tolal Income rom Operations 35.838.36 |35,085.05 |126.246.34 |109,842.20 | 43,362,64 | 36,207 48] 137 946.21 113,427 46
. : 2 | NetProfit/ (Loss) forthe period (before tax
REGD OFFICE: B-17, IND FLOOR, 22 GODAM INDUSTRIAL AREA, JAIPUR-302006, INDIA | Tel No: 0141-2214074, 2211658 1 s i :
Wb Site: www highstreetfilatex.in E-mail: highstreet filatex@gmail.com | CIN: ;_-121.]?|:u-|gg¢p|_¢nn533.5 Exceptional and/or Extraordinary items) 1,440.59 . 1,.824.58 7.460.40 . 10,615.77 _ 1,796.93 | 203528 8,739.97 | 11,363.62
EXTRACTS OF THE AUDITED STANDALONE FINANCIAL RESULTS FOR THE 3 | NetProfit/ (Loss)forthe period before tax
QUARTER AND YEAR ENDED MARCH 31, 2023 (Rs. in Lacs} _ I{Eﬂﬂ_r‘EHEEpthH Eﬂd!ﬂl‘EI[I‘EI{}I‘[III"IEI‘}"I’[E{‘I"IS} 1.440.58 | 1,824.58 7.46040 | 1061577 1,796.93 | 203528| 8.739.97| 11.,363.62
e Quarter ended r—— ‘; tar 4 | NetProfit/ (Loss)forthe pennd aftertax
31022023 | 3122002 | | 3103-2022 | 31.03.2023 | 31.03.2022 [HﬁErExEEFtIUﬂ aland/or Extracrrdlnary ItEﬂ"IE} 885.16 | 1,313.35 5,356.42 . 7,883.62 | 1,127.89 1,508.86 6,286.22 8,452.31
i Bidited) | iUn-fudited) | (Apdited) (Auctad) {Awidied) 5 Tﬂtﬂt Eumprehenswe |n{_:|:|me fDrthE perjud
1_| Total Income from operafians _ 0.08 | 000 | 15008 0.08 182.48 [Comprising Profit / (Loss) for the period (after
3 EEA.E?IEI!;;;E?;&EJE|tﬂﬁ£ﬂﬁmﬂ {belore Tax, Exceptional (267 .23 | 137.23 Haa | <Reek tax) and Other Comprehensive Income (aftertax)] 885.03 | 1,314.16 535833 | 7.88746, 211338 | 1407.27| 7,190.81| 8,460.53
3T :ﬂﬂ.‘ﬁ’ for .cmﬁ pireet ﬂ:ﬂﬁ: e [Z57) | (123) | 13723 | (11.20) | 13557 6 | Total Comprehensive Income Attributable to '
4 | Nei Profit[Loss) for the period aller tax (afler Exceplional [2.57) [z3) | 137.3 (11.20) | 13557 Non Controlling Interest -18.33 4.92 18.54 68.41
CIGx EXtracrdinary lerms®) _ _ | . : Total Comprehensive Income Attributable
; ,13;3!@5‘;;@;*;;?;?:;,jr",gﬁ"[}i;jfg; Paamy | (0 | Hea PRERT ) ANl | s | toControlling Interest 2,131.71 | 1402.35| 7,7227| 839212
C@prer&nswe Innnm&[.-al:'ler 1F|a-::||. | B Paid Up Eqmt}r Share Gﬂpitﬂl
g ;:|d1 E:IIJ EEE:}' Share Capilal. Equily sharaes of Face valug 84,70 6470 | 6470 64,70 §4.70 (FHEE \Value DEFShHTE Rs.10/- UDtD 11.11.2021
7 | Reserves {exduding Revaluation Reserve) as shown - - I - (207.78) | (196.58) and Rs. 2/-from 12.11.2021 onwards) 1,200.00 | 1,200.00 1,200.00 | 1,200.00, 120000 | 1,20000| 1,200.00( 1,200.00
in the Audited Balance Sheel of the previous year ; :
a8 Earmings Per Share (of Rs. 10-each) (for continuing I 9 Reserves I[E}{G|Uljlﬂg Revaluation HESEWE:' das
and discontinued operations} | shown in the Audited Balance Sheetofthe
S fﬂjgj i fg;jﬂg i :j-ﬁ‘; s previous year . - | 2411361 19,025.26 . -| 26,004.77| 19,170.97
Nota : ' : 10 | Eamnings Per Share (of Rs. 10/-each)
1 ._Tr'e ghove i3 an E::rscz-::-f_the detailed T:en}atnf.ﬁ.udned Funan-:_:a!I F!es.ult:r.r'_nr thie Cluarier and Yearenned_nn March 31 EIZIEE-_ﬁIed (fgr continu |ng and discontinued Dpera’[mn 5} -
with the Stock Exchange(s) under Regulation 33 of the SEBI (Listing Obligatsons and Disclosure Requirements) Regulations, = . e S S|
2015 1. Basic: 1.48 2.19 8.93 13.17 1.88 2.51 10.45 14.01
2. The full format of the Audited Financial Results is available on the websies of the Stock Exchange(s} viz waww . bseindia.com E_E_'”Utﬂd ; 1 ‘1_’3_ _2 19 Egé 1317 1 EE 2 51 10 4'5' 14.01
ard the same is also available on the website of the Company viz www.highstreetfilatex.in. Tha above results were reviawsad by ' : 3 : : : : . 3 :
‘ETS;;';E;”"”“‘EE i eprs thvarmalinr appeovad by N Elamed o DimCIErE of S COmpany Srndleras pectiug msetng ghald an Notes: The above is an extract of the detailed format of quartlerly/ annual Financial Results filed with the stock exchanges under the Regulation 33 of the SEBI
3. The Above extracts has been prepered in accordanca with the Companies (indian Accounting Standards ) Rules, 2015 (Ind AS). {Llstlr?g gbllgannns and Elhsciu sure Requirements) Regulations 2015. The ﬂ:.EII formats of quartlerly/annual Financial results are available on the stock exchange
prescribed undersection 133 ofthe website i.e. www.bseindia.com & www. nseindia.com and on the Company’s website www.grmrice.com,
4 #-Exceptional andior Extracedinary tems adjusted m the Statement of Profit and Loss In gocordance with [md-A5 Bules | AS For GEM OVERSEAS LIMITED
Rules, whichewveris applicable. By the Order of the Board Sd/
For High Street Filatex Limited Atul G =
Sdi- ul Garg
Bhagwan Singh Date: 24/05/2023 (Managing Director)
Date: May 25, 2023 Whole-time Direct ate: .
Place: Jaipur <ty Place: New Delhi DIN: 02380612

financi“.ep..in .. .

New Delhi
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